
189 Written Answers [22ad APRIL.1994] to Questions l90 

(c) and (d) The position is at follows :— 
(i) There is no   proposal to   restructure-the  

works  of Directorate  of  Horticulture as  there  
is  no  overlapping of jurisdiction in the present 
set up. 

(ii) Yes, Sir. The works of Mausam 
Ehawan are in the process of being handed 
over shortly to the concerned Zone in the   
C.P.W.D. 

(iii) The works in Indraprastha Estates 
have already been handed over to the 
concerned Zone. 

Constructon of Flats for Retired MPs 

4189. SHRI S. S. SURJEWALA : Will 
the Minister of URBAN DEVELOP 
MENT be pleased to state : 

(a) whether Government propose to 
construct houses/Government houses or flats 
built through societies for the residential use 
of retired Members of Parliament, at Delhi; 
and 

(b) if so, what are the plans, if not, what 
is the view point of Government on providing 
accommodation for MPs, ex-MPs in  the  
national  capital? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI P. K. THUNGON) : (a) and (b) No 
such proposal is under the consideration of 
the Government. 

Migration of Rural    People to Urban 
Areas 

4190. SHRI     BHUPINDER       SINGH 
MANN : Will the Minister of URBAN 
DEVELOPMENT be pleased to state : 

(a) what is the number and details of 
rural people migrating to urban areas 
each year in search of livelihood during 
the last three years ; 

(b) what basic amenities are provided 
to  them  in these  areas ; 

(c) what are the reasons for such 
migration ; and 

(d) what steps have been taken or 
proposed to be taken to curb this trend? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVE-IOPMENT    
SHRI P. K. THUNGON) : 
(a) According to 1981 Census, 33.44 million 
people were enumerated in urban areas of 
India whose place of last residence was in 
rural areas i.e. who were rural urban migrants. 
Data of 1991 Census pertaining to migration 
has not been published so far. 

(b) To the extent possible within the 
outlays available basic amenities are provided 
in slum localities which are generally the 
places where migrants. The amenities include 
: drinking water. low cost sanitation,  
approach     and  internal   roads. 

street lighting, pre-school/primary education, 
primary health care, etc. Various schemes. 
such as Urban Basic Services for the Poor 
(UBSP), Nehru Rozgar Yojna (NRY), Low 
Cost Sanitation for Liberation of Scavengers 
(LCS), Economical Weaker Section Housing 
(EWSH) and Environmental Improvement of 
Urban Slums (EIUS) are under 
implementation in urban areas to provide 
basic amenities and other support services 
including employment to the urban, poor 
including migrants. 

(c) The reasons for such migration are 
mostly socio-economic: in search of better job 
opportunities and better living and out of 
desparate rural living conditions. The other 
reasons are political, communal disturbance, 
education, marriage, etc. 

(d) The Eighth Five Year Plan envisages a 
two pronged strategy to tackle the problem of 
migration particularly into the metropolitan 
cities. Firstly, implementing programmes for 
generating more employment opportunities 
and creation of better facilities in the rural 
areas by implementing schemes like 
Intergrated Rural Development Programme 
(IRDP), Jawahar Rozgar Yojana (JRY), 
Development of Women and Children in the 
Rural Areas (DWCRA) and Accelerated 
Rural Water Supply Programmes (ARWSP). 
These schemes are implemented by the 
Ministry of Rural Development. Secondly, by 
giving greater emphasis on the development 
of infrastructure on small and medium towns 
for creating more employment opportunities 
and erowth potential under the Scheme of 
Intearated Development of Small and 
Medium Towns (IDSMT). IDSMT Scheme is 
implemented by Ministry of Urban 
Development. 
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Allotment to M.P. Pool Bungalow/Flats to 

Government Officers 

4192.   SHRI       VIREN       J.     SHAH : 

SHRI    PRAMOD    MAHAJAN : 
Will the Minister of URBAN DEVE-

LOPMENT be pleased to state : 
(a) what are the names and designations 

of the Government officers to whom 
bungalow/flats transferred from MP's Pool 
have been allotted during the last three  years 
;  and 

(b) what are the reasons for which these 
officers have been allotted such 
accommodations on priority basis whereas the 
Members of Parliament have been urging and 
deprived of allotment of such 
accommodations ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT    
(SHRI P. K. THUNGON) : 
(a) No. bungalow/flat transferred from MP's 
Pool has been allotted to Government 
Officers during the last three years unless a 
bungalow/flat has been given back to MP's 
pool in lieu thereof. 

(b)  Does not arise. 

DDA's proposal to associate private 
builders in construction of Flats 

4193.   SHRIMATI      SUSHMA      SWA-
RAJ: 
PROF. VIJAY    KUMAR MAL-
HOTRA : 

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state : 

(a) whether Government have rceived any 
proposal from the DDA to associate private 
builders for the speedy development of land 
allotted to the group housing societies and for 
the construction of flats for the registrants 
under the New Pattern Scheme of 1979 ; and 

(b) if so, the details thereof and the action 
taken thereon ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT    
(SHRI P. K. THUNGON) : 
(a) No bungalow/flat transferred from has 
been received from Delhi Development 
Authority. 

(b) The proposal submitted by DDA 
envisages private sector     involvement    in 

 


